15801 Re: Report of the VAISAKHA 185, 1883 (SAKA)

Aligarh Muslim University

Enquiry, Committeg
referred to a Select Committee
consisting of 21 Members, namely
Shri S. A. Agadi, Shri Frank
Anthony, Shri M. Ayyakkannu,
Shri Pulin Behari Banerji, Shri
Naushir Bharucha, Shri Laxman-
rao Shrawanji Bhatkar, Shri Ran-
bir Singh Chaudhuri, Shri N. R.
Ghosh, Shri Yadav
Jadhav, Shri Banarsi Prasad
Jhunjhunwala, Shri  Liladhar
Kotoki, Dr. Sushila Nayar, Shri
Barjoo Pandey, Shri Nanubhai
Nichhabhai Patel, Shri Balasaheb

Narayan

Patili Shri Ram Garib, Shri
Vutukuru Rami Reddy., Shri
Radha Charan Sharma, Shri

Shobha Ram, Shri Sinhasan Singh
and Shri Jagjivan Ram, with ins-
tructions to report by the first day

of the n(‘xtq‘s:igi)j_"_ LV-N")
qva K
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MUSLIM UNIVERSITY
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Indign Railways 15802
(Amendment) Bill
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The Committee was appointed on
the advice of the Minister. Has that
Report been placed on the Table of
the House?

Some Hon Members: Yes.

Mr. Speaker: I am sure that in
a!l such cases where matters are re-
ferred by Government to a Committee
for report, they will themselves
move the House. If they do not, the
hon. Member may certainly  give
notice and it will come up next time.
There is little time today. We can-
not gel alonp with it today.
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f\_,,)\ INDIAN RAILWAYS (AMEND-

MENT) BILL——contd,

Shri T. B. Vittal Rao (Kham-
mum) ;. While 1 support the motion
for reference to the Select Committee
the indian Railways (Amendment)
Bill, 1 admit that I have not given
sufliz.ont thought to this Bill at all a:
1 should have done, because I thought
it wauld not be coming up during
this  Scsten. But I am glad that
Governmi i have decided to take it
up this time so that by the time we
meot next, we can have the Seled®
Committee's Report.

The railways are going {o a.sume
a great responsibility on themselves.
For instance, the annual goods traffi-
earnings of the railways are to the
tune of Rs 250 crores. Ay regards
these goods which are going to be
transported. the common carrier lia-
bility wil] be assumed by the rail.
wayvs, and as regards the goods which
have not been taken delivery of at
the respective stations after they have
been transported to their destinations.





